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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 30th September, 2022 

S.0. 4648(E).—In exercise of the powers conferred by sub-section (1) of section 10 of the Environment 

(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following further amendment in the 

notification of the Government of India in the erstwhile Ministry of Environment and Forest number S.0.83(E), dated 

the 16™ February, 1987, namely:- 

In the said notification, in the Table, after S.No. 64 and entries relating thereto, the following serial number 

and entries shall be inserted, namely:- 

S.No Officer/Agency Appointed under 

1 2 3 

“65 Chairman, Member Secretary of all the State Coastal Zone The Environment (Protection) Act, 1986 

Management Authorities and Union Territory Coastal (29 of 1986)". 

Zone Management Authorities 

[F. No. 1A3-12/2/2022-A. IIT] 

Dr. SUJIT KUMAR BAJPAYEE, Jt. Secy. 

Note:- The principal notification was published in the Gazette of India vide number S.0.83(E) dated 16™ Febuary, 

1987 and last amended on vide number G.S.R.585(E) dated 1 September, 2006. 
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